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THE BUDGET (GENERAL), 2011-12

SHRIMATI BRINDA KARAT (West Bengal): Sir, | thank you for giving me this opportunity to

express my party's view on the Budget.
Sir, | stand here in opposition ... (Interruptions)...
MR. DEPUTY CHAIRMAN: The debate has started. Be serious.
SHRIMATI BRINDA KARAT: Sir, please cut that minute. | should get one more minute.
MR. DEPUTY CHAIRMAN: All right.

SHRIMATI BRINDA KARAT: Sir, | stand in opposition to the general direction and the intent of
this Budget which is to further the neoliberal agenda which is being set out in the Economic Survey.

And it is regretful, Sir, that this Government seems to have learnt no lessons at all from the global

*Not recorded.
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events of the last three years. This Budget and the Economic Survey present a blueprint to further
deregulate the Indian economy, to further open up even crucial sectors of the Indian economy such

as agriculture, retail, the entire retail industry, for the FDI and the corporates.

Sir, my friend Abhishek Manu Singhvi was saying that the Opposition stands for the sake of
opposition. We stand because we believe that the direction of this Budget is going to intensify the

world of inequalities.

Sir, | was going through the Budget Speech of the hon. Finance Minister and it was striking
that in this entire speech the word 'poverty' does not exist. This is not a question of semantics. But |
think it reflects the understanding of the Government that poverty is no longer a problem for the
people of this country; it is not poverty, which is a problem, but it is probably the poor which are a
problem, because according to this Government's arguments they are eating more or consuming

more.

This Budget favours the rich, the corporates and their interests as opposed to the interests of
the mass of people in this country at a time when this country and its people are facing the
unlegislated tax of price rise which's picked the people's pockets for the last three years which is the
gravest problem facing India, particularly rate of food inflation, increasing unemployment, increasing
under employment and a low purchasing power. There are forty-three crore people in the
unorganized sector with fluctuating incomes. In such a situation, Sir, this Budget comes and | know,
and we all know, that this Budget cannot be a magic wand to solve all the problems of this country.
But, certainly, it has a redistributive role. It's the role of giving a direction. And in that, Sir, | believe
this Budget has failed this country and it marks the distance from the hut of Kalavati, the homes and
lives of dalits, the adivasis, the minorities, and the women of this country. |, therefore, oppose this

Budget.

Sir, some of the untenable arguments for price rise given in the Economic Survey have been
referred to by my colleague, Mr. Ravi Shankar Prasad, yesterday. Sir, if you explain and understand
the reason for price rise wrongly, then, naturally the prescription you are going to give is going to be
equally wrong. And one of the arguments given is, learn to live with inflation because we are

committed to growth and where there is growth, there is bound to be inflation; so, learn to live with
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it. The recent IMF report which was quoted yesterday shows conclusively that growth and inflation
need not necessarily move in the same direction. But, Sir, | just want to quote from the Economic
Survey itself. On page 2, it says that in 2007-08, whereas growth rate was 9.3 per cent, the average
inflation was 6.2 per cent; in 2008-09, the growth rate was 6.8 per cent but the inflation rate had
gone up to 9.1 per cent; in 2009-10, the growth rate was lower than that of 2007-08 at 8 per cent but

the inflation rate was higher at 12.4 per cent. Therefore, this argument will not hold.

The second argument that they give is, it is the social sector policies of this Government which
have given more purchasing power to the people; so, consumption has increased and, therefore,
there is a demand and supply crisis. This is the argument which has been given and MGNREGA has
also been quoted. Sir, what kind of an argument is this? At a time when India is home to the largest
malnourished population of the world, you are talking about MGNREGA. We are committed to
MGNREGA. We have fought for MGNREGA. Unfortunately, it is not working as well as it should. But,
today, even if you go according to the Government calculations and take an average of 48 work days
a year and put the wage at Rs.100 per day, which it is not, what do you get? Everyday, that family's
income has gone up by a princely sum of Rs.13.50 for a family of five. Now, can that ever be
reflected in a huge increase in consumption? Therefore, Sir, | would request the hon. Finance
Minister to kindly look at the inequalities which exist in the consumption patterns of India and not to
blame the poor for eating more. This is Bush's language. We can understand Bush saying it, but we

do not expect the Indian Government's spokespersons to speak in that language.

Sir, the actual reason for price rise - we have said it again and again in this House and | have
1o reiterate it because we see no sign of it in this Budget - is the obdurate refusal of the Government
o reverse its present policies to put a ban on future trading in essential commodities, to universalise
the Public Distribution System, to stop the manipulation of imports and exports which deliberately
cause shortages as we have seen in wheat, sugar, onions, etc. which help the big traders. Change
those policies. ...(Interruptions)... Change those policies and then, you will find a difference in the

rate of inflation in this country.

Sir, the actual strategy behind this Budget is the discredited trickle down theory - follow a
policy to make the rich richer and ultimately it is going to help the poor. And, that actually is what this

whole slogan of inclusive growth means. There are five points of this which | would like to just briefly
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speak about in this Budget. | think, these are the five important aspects of this Budget which form
part of this trickle down theory. The first is, the strategy adopted in this Budget in the name of fiscal
consolidation. In actual fact, Sir, in the name of fiscal consolidation and controlling the deficit, what
we have seen in, this Budget is a compression in expenditures. We say that it is a growth rate. Yes,
you boast of growth rate but your total expenditure in spite of your healthy growth rates is just three

per cent. Thatis the increase in the total expenditure. As a proportion of GDP, it has actually fallen.

When we talk about 'inclusive growth', we talk about expenditures, particularly for the social
sectors, and also because we believe that public expenditures are essential for the generation of
employment, it is absolutely essential in the context of unemployment in this country. There, we see,
Sir, as far as expenditures are concerned, as a proportion of GDP, it has, actually, fallen from 15.4

per cent, in 2010-11, to 14 per cent, in 2011-12. So, that is the first point.

The second point, Sir, is that this Budget shifts the burden on resource mobilization from the
profits of the corporates to the frayed pockets of the working people and the poor in this country.
Thirdly, it cuts subsidies in the most important commodities which are essential for the common
people, in fuel, in food, in fertilizers. Fourthly, instead of public expenditures, it depends on
investments by the corporates, both Indian and foreign. How do you want to attract them? By
offering them a slew of concessions in infrastructure, in agriculture, in different sectors. You are
trying to invite them by giving them these concessions, Sir. In fact, even now, as far as the volatility
of the stock exchange is concerned, we have not learnt any lessons. Now, even mutual funds are
going to be opened up for the Flls to come, to allow the hot money to come and to further make the
Indian economy vulnerable to speculative practices. Fifthly, Sir, it seeks to raise resources through
disinvestment to the extent of Rs.40,000 crores in profit-making public sector units, including the
financial and oil sector. Sir, in this context, the Finance Minister self-praise that the Indian economy
has withstood the economic tsunami of the last three years. | would, once again, like to reiterate and
remind him that it was the robust stability provided by the public sector institutions. It was the
financial institutions of public sector, the public sector banks and the insurance companies which
gave that stability to the Indian economy at that time, which prevented the kind of big impact that we

saw in other countries.
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12.00 Noon

Now, what are you doing? Sir, there was a speech being made by Shri Pranab Mukherjee
himself, in this very House, in 2003, Sir, when he moved a resolution against the disinvestment of
public sector companies. He is not here; otherwise, | would have reminded him of that speech, Sir.
But the fact of the matter is that at that time, he had said, "Owing to your own inefficiency, your own
incompetence, your own inability to control the deficit, don't sell the profit-making public sector
companies. It will not be in the national interest.” Sir, | repeat those words and | would request Shri
Pranab Mukherjee and the Government to look at the same issues that you had raised when you

were in the Opposition.

Sir, to go into some of the details, what | say is, even if you accept the false assumption that
the main issue of bringing stability to the Indian economy is to, somehow, control the deficit, which
way are you going to do it? How are you going to deal with it? This is where, Sir, the class bias of
this Government, as far as resource mobilization is concerned, becomes absolutely apparent. Just
look at the way they are mobilizing resources! As we all know, Sir, - | am not an economist, Sir, but
even then | know that - when talk about Direct Taxes, it is Direct Taxes on those who can afford to
pay on their incomes; when it is Indirect Taxes, those Indirect Taxes, actually, are being taken out of
the pockets of the people by making goods more expensive. If you look at this whole aspect in this
Budget, Sir, not even one-third is Direct Taxes; the rest is all Indirect Taxes. And when we look at
taxes on the corporates, in India, - and, again, | want to stress this point - what we are seeing is, on
the one hand, crony capitalism and, on the other hand, a huge concentration of wealth. This

concentration of wealth is being created by all these policies which the Government is following.

That is what is, once again, reflected in this issue of resource mobilisation. Sir, an amount of
Rs.5,00,000 crores in tax has been foregone. You please look at the Budget Receipts and you will
find those figures. Out of that, an amount Rs.88,263 crores is just for corporates! Corporate tax is
reduced from 7.5 per cent to five per cent. The tax-GDP ratio at 10.4 per cent is lower than the 12 per
cent tax-GDP ratio three years ago. So, even according to your own records, you are following a
policy which is not inclusive growth. When your tax-GDP ratio is coming down at a time when the
concentration of wealth is increasing. On the other hand, there are indirect taxes. You say that you

don't have money for everything else.
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What are these indirect taxes? | don't mind if air-conditioned liquor bars are taxed. | don't
mind if high-end hotel stays are taxed. | don't mind if big cars and SUVs are taxed. | would support
that tax. | would support that kind of tax on articles of luxury. | believe the rich, if they want, can pay
for it. We want to curb ostentatious expenditure. | don't mind that. But your indirect tax regime is
taxing school children's exercise books, stationery, etc. | am from West Bengal. We use muri a lot. |
don't know whether you ever had puffed rice. You come to Kolkata, Sir. We can give you some very

good jhare muri.
MR. DEPUTY CHAIRMAN: Yes, | will come there to eat it.

SHRIMATI BRINDA KARAT: It is said that even jhare muri has also become much more
expensive. So, these are the issues, one is excise duty on such items and the second is the health
tax. It is known as "aswasthata kar". That is, in this country, under UPA Government-2, don't dare
to fall sick because even your sickness is going to lead to a tax. Suppose | am a diabetic patient or |
am a heart patient or | have got some other problems which need diagnostic test. My friend spoke
about air-conditioned 25-bed hospital. That is true. That is also very wrong. We have to withdraw it.
Even in these cases for a diagnostic test | have to pay five per cent service charges at a time when
we are absolutely incapable of strengthening our health infrastructure to ensure free health services
to our people. This is very cruel. | hope that because of the outrage which this particular "aswasthata

kar" has invoked throughout the country the Finance Minister is going to withdraw this.

There are two or three aspects on this issue of excise duty which | would briefly mention. SGil
mae gbf, now under this excise regime 39 dhUsT oY FET B 97T 81 That is because of the 10
per cent duty on ready-made branded garments. This word "branded” is really misleading. When |
first heard about it, | also thought that if the rich was going to pay for the branded garments why we
should bother about it. But when | went into it a little detail | found that our West Bengal Chief
Minister had also written a letter to the Finance Minister soon after the Budget. What does it mean? It
means that any small garment manufacturing company which has a label to its garment has to pay
excise duty. | know a company, Mushtag Garment. It makes jeans in a particular area in West
Bengal. Now that Mushtag Garment which is making jeans for the local market will have to pay 10 per

cent excise duty. This is an industry which is providing employment to lakhs of people. Therefore,
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please differentiate between the small and the big and branded. What are they going to do? You are
signing FT Agreements with SAARC countries. What is going to happen? You are going to have all
the big people going across the border, manufacturing there and bringing them back. You have no
import duty on these ready made garments. So, the Indian small manufacturers are going to suffer
and those who can afford it are going to bring it cheaper through the SAARC, the 'no duty' route,
and it is going to affect the Indian market and shirts, lungis, vests, hosiery items and other things are

going to cost more. Therefore, | would ask him to reconsider it.
The other aspect which | want to raise is the removal of import duty on raw silk.

Why | say this is because there is a misconception that this is really going to help the handloom
sector. It is not so. Handlooms are not using imported raw silk. So, there should be no
misconception on that. Yes; it will help certain powerloom sector units in Tamil Nadu and, to a
certain extent, in Uttar Pradesh. | have no objection to that. But what about the sericulture farmers?
What is going to happen to them? You know, Sir, in Karnataka, there is a big sericulture industry. |
know, in West Bengal, there are so many small farmers involved in sericulture. It is going to wipe
them out. Chinese silk is going to come in a big way, and our own farmers are going to suffer.

Therefore, | would request the Government to relook at the entire Indirect Tax aspect and change it.

Then, | come to a tax which should have been removed, and which was not removed. And,
that is the petroleum tax regime. This is very important when we talk about price rise. Petroleum
taxes are something about which, | believe, this Government is not giving a full picture. They are very
selectively giving statistics to the country and, therefore, misleading the country. We are being told,
"What can we do? We are suffering a huge loss." That is simply not true. Now, kindly look at the
composition of the retail sales price, even when the global prices are very high, - | am talking about
the highest global prices - the basic cost of one litre of petrol is Rs.51.64. Apart from that, total
taxes, including customs, excise, VAT, etc., etc. come to Rs. 45.78 per cent. And, if you add the
dealer's commission, freight, etc., it comes to around 48 per cent. So, you are paying 48 per cent in
taxes on one litre of petrol. And, on one litre of diesel, you are, approximately, paying 32

per cent. What does that mean? Itis not a question of percentage. It is giving huge revenues to the
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Government because there is also an element of ad valorem tax on this, particularly, on customs
duties. So, in a single year, the Government of India has benefited, in revenue mobilization, through

this tax regime, to the extent of Rs. 1,11,000 crores.

This year, according to the latest figures of the Petroleum Ministry, the revenue is going to go
up by another Rs.25,000 crores, that is, to approximately Rs.1,35,000 crores. Therefore, | say that it
is completely wrong and anti-people on the part of this Government to continue with this tax regime.
Therefore, | would request that the present tax regime on petroleum products be changed and that
the people are given relief because, as we all know, high prices of petroleum, the deregulatory
policies of the Government on petroleum, have further fuelled inflation. Therefore, the most important

step to be taken is to remove these taxes on petroleum.

| would now like to come to a crucial aspect in this Budget, and that is the cuts in subsidies.
We know the chorus of voices from corporate India saying, "Cut subsidies; cut subsidies.” And,
they have started cutting subsidies on fertilizers and on kerosene; and, on food, it is in the next
instalment. What about fertilizers? At a time when farmers of country are in such acute distress, -
you have two lakhs cases of suicides of farmers staring you on the face - you are removing subsidies
and substituting with the so-called Direct Cash Transfer. | want to come to that later. What exactly is
going to happen when this cut in subsidy starts working? The first point is that the prices of fertilizers
are going to shoot up. Today, it is Rs.5,300 per tonne of urea. The global prices, today, is Rs.16,000
to Rs.18,000 per tonne of urea. We are importing, approximately, 70 lakh tonnes every year. We are
not using our entire installed capacity which is about 200 lakh tonnes. Seven fertilizer units in India are
closed down. The Government is doing nothing to open them, and we are importing fertilizers. What
does this mean? Once you remove the subsidy on fertilizers, the fertilizer prices are going to shoot
up. And, | know, Sir, that this Government wants to introduce private participation in fertilizer sector.

They are waiting for that.

They are waiting for a deregulatory regime in fertilizers. Just as you did with petrol, you are
going to do it with fertilizers and you are going to make farmers suffer. Therefore, | entirely oppose
this cut in fertilizers subsidy. It is an anti-farmer step and | demand that the Government should
withdraw this cut in subsidy. On kerosene, | have already told you that you should stop making so

much money on the misery of people in high prices.
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Sir, what is this direct cash transfer? We had Abhishekji yesterday saying it is very good, Brazil
has done it, Mexico has done it and all Latin American countries are going in for it; what is wrong with
it? Sir, please understand what has happened in Brazl. In Brazl, direct cash transfer is a
supplementary income to the worker whom they consider is living in poverty. It is a supplement.
Here, it is not substituting Government's provisioning of essential services. This is what we want to
do. We are not against direct cash transfer principle. You give it to a widow; you give it to a disabled
person. We are giving it in Bengal to workers of closed factories. That is direct cash transfer. We
have nothing against that aspect of it. What are we opposing? We are opposing direct cash transfer
as a substitute and replacement for the Government's responsibility to provide provisioning of
essential services. That is why, Sir, we know what this direct cash transfer is. By the way, what is
your BPL line? You are going to give it to BPL families when your BPL estimates are so very dubious!

You are going to exclude people from cheap foodgrains.

The third point here, Sir, is suppose, you are giving it for a commodity. You give money to a
family. In India, in a patriarchical society, do you have any guarantee that the money you give to a
family would go precisely for that? If you are going to give money tomorrow for food, do you have

any guarantee that it would go only for food and not for something else?

The fourth point is extremely important. Please do not think that these direct cash transfers are
at all going to help the people of this country. Therefore, Sir, we oppose direct cash transfer and we
ask this Government not to follow this agenda of retreating from the basic responsibilities of a welfare

State.

Sir, | now come to this whole point of cuts in expenditure. | have a whole list here of cuts in
expenditure. | know that this Government is claiming that we have increased it by 17 per cent for
social services, etc. If you factor in inflation, then it is not so much. In any case, even according to
the Economic Survey, at page 294, if you look at the percentage of GDP, the expenditure on social
services has been coming down over the years as growth has been going up. Last year, in 2009-10,
the expenditure was 7.27 per cent; in 2010-11, the expenditure came down as part of the GDP - and |
am talking only about social services - to 6.63 per cent. This year, it is around the same as it was last

year,
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So, that is what | said when | mentioned compression and what is the compression on? Sir,
there is a calculation made—and | would like to share it with the House — by the Centre for
Governance and Budget Accountability; they have calculated what the whole expenditure is on the
rural economy. They include agriculture and allied activities, rural development, Special Area
Programmes, irrigation and flood control and village and small industries. If you take it all together,

Sir, it has declined from 2.8 per cent of the GDP in 2010-11 to 2.3 per cent of the GDP in 2011-12.
THE VICE-CHAIRMAN [PROF. P.J. KURIEN] in the Chair

Sir, is this inclusive growth? On rural development, you have cut it by Rs.2,000 crores. Is this
inclusive development? On MGNREGA, you are saying that you are going to link wages with the
price index. Yet, the allocation for MGNREGA has been cut by Rs.100 crores! Is this inclusive
development? We talk about the food security legislation. We are hearing different versions of the
food security legislation. We have been demanding a universal public distribution system. We are
demanding that the stocks which are there, 2.7 times over what the buffer stock is, are distributed to
the States. But, what are you doing, Sir? You have actually cut the food subsidy by Rs.27 crores. |

ask you, is that inclusive development?

There are many other examples. But, | would specifically like to come to the issue of the
Scheduled Castes, the Scheduled Tribes and women. Sir, as far as the Scheduled Tribes are
concerned, we had met the hon. Finance Minister and requested him to monitor what the Planning
Commission's guidelines were on the Scheduled Tribes Plan, the TSP and the Scheduled Castes
Component Plan. Sir, as you know, it is supposed to be population proportionate. Unfortunately,
Sir, far from being population proportionate, this year also, for STs, it should be 8.2 per cent but it is
around 5 per cent. For SCs, it should be at least 16 per cent but it is only around @ per cent. The gap
in terms of money is over Rs.30,000 crores. In other words, if the entire component as a proportion

of their population had been there, it would have been that much more.

Sir, | request you not to discriminate against these sections. Affirmative action is essential. |
had made this point earlier and | would repeat it again that do not divide tribal areas into Maoist-
affected and non-Maoist-affected. This is the most absurd proposition of this Government. All tribal

areas deserve development. Why are you giving only Rs.25 crores in the name of 'Maoist-affected'?
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Are you going to give it for the police? Then make it clear that you are going to give it for security
purposes. If you are giving it for tribals, do not discriminate between tribals living in Maoist-affected

areas and non-Maoist-affected areas. It is not going to help the tribal population.

Sir, | would also like to speak about the minority issue. What has this Budget got for
minorities? Apart from something for some educational institutions - which is very good and we
support that - there is nothing. But, what has it got for minorities? One of the biggest programmes
for the minorities is the multi-sectoral development plan for minority districts because the Sachar
Committee has shown that where the Muslims live, it is one of the worst areas as far as civic facilities
and infrastructure are concerned. Therefore, the allocation must be increased. Sir, what does this
Budget do? The most important component of that plan, which is 39 per cent of what the original
allocations were, it is actually cutting by Rs. 100 crores. Is that fair? Is that just? Is that inclusive?
The Prime Minister's 15-point new plan, which is referred to by the Minister, talks about increasing
employment opportunities directly in jobs. Why go through all this, Sir? The Ranganath Misra
Committee Report is there, they have given their recommendation. They have recommended
reservations for Muslims in jobs because a large population of Muslims are socially and economically

backward. Therefore, they require that affirmative action. Why do not you implement it?

We have tried to implement it. We have taken steps in West Bengal to try and implement it. |
hope that the Government of India will take a leaf out of the West Bengal Government's efforts to
empower minorities in the field of increased employment rights and | hope that they will do that at the
Central level also. ...(Interruptions )... Sir, the last point that | would like to make is a point which is

very close to my heart, and that is the issue of women in the Budget.
MS. MABEL REBELLO (Jharkhand): Are other issues not close to your heart?
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, do not comment. ...(Interruptions)...

SHRIMATI BRINDA KARAT: Let me say especially close to my heart, and that is, Sir, women
in the Budget. Sir, this Budget has...

DR. T. SUBBARAMI REDDY (Andhra Pradesh): What are the good points in the Budget?

...(Interruptions )... Tell about the good points which are there in the Budget.
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SHRIMATI BRINDA KARAT: Sir, don't cut my time. ... (Interruptions )...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Subbaramiji, please. ...(Interruptions )...

SHRIMATI BRINDA KARAT: Sir, | have to make my friend, Subbarami happy. Sir, | will say |
am happy and happy that Anganwadi Workers' and Helpers' salary has been doubled. | welcome

that, and | also hope you will take one step more by giving them a pension. Sir, there are 50 lakh...

SHRI TAPAN KUMAR SEN (West Bengal): And bring them in the benchmark of minimum

wages.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. ...(Interruptions)...

SHRIMATI BRINDA KARAT: Sir, there are 50 lakh women employed by the Government in
different areas. There are 50 lakh ASHAs and Mid-day-Meal Scheme Workers. All of them, Sir, find
no place whatsoever in this Budget. Sir, these are 50 lakh workers. They are honorary, Sir. Their
work is sewa of the nation. So, they do get only a pittance of Rs.500. 9X, SR T BR-FR b Ah
TR €1 89 BRTH HaT B © 3R g=el B A} HAT B 21 379 AT =TS & 1 27 A8 SR YY1
BT HAT HR, I8 AT g §! T8 B ATl A1 81 W, I8 A 8, TT inclusion TET 81 TATY HaT &
T &R 1 BHRY 50 AT 3R BTH FR &1 8, H AR Bl g 1 7% 74 o A ot STex 811
ELEN

Sir, | also say this. | especially would like to mention about the 43 crore workers in the
unorganised sector and the home-based sector, a large section of whom are women. Sir, these are
those women who are sitting at home and working. For example, this bindi which | am wearing is
made at home. The women are using a gum, putting this bindi on a cellophane piece of paper and
packing it. Sir, for the whole day's work, they are not getting more than seven to eight rupees. They
are not at all on the Government's agenda. Their work is not reflected in any calculation. Their work is
not reflected in any laws. Therefore, Sir, | demand that the large number of women in the
unorganised sector and in homebased work and unorganised sector's workers, in general, who are
being deprived of social security should be covered. We do not want these insurance schemes which

they are giving, which are only going to help the big private insurance companies, and you are
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insisting on contributions from these workers. Therefore, we want a proper social security scheme;
we want laws for all these women, Sir. These are the Working women of India., The Lakshmi that
Pranab Mukherjeeji was praying to, ¥X, TAR Ta BT N ?*T&Iﬁ%, ﬁT(Fg(FT BT AT SFeHT %, R SHT
TRE ITH1 TR 81, 1 H I8 SRR A< § 6 98 391 Fiieaa o 3 a=g 8

In conclusion, Sir, | would refer to the last sentence in the Finance Minister's Speech. He had
said, "'With oneness of heart, let us all build an India, which is not too distant a future, will enter the
comity of developed nations.” Sir, there can be a oneness of heart only when there is equality and
justice. You cannot have a oneness of heart when two-thirds of India lives in the darkness of myriad
deprivations. Let the Government reverse its deeply-flawed policies based on the Neo-Liberal
framework which has promoted crony capitalism, which has created huge social inequalities and
concentration of wealth. It is then that India will indeed have a oneness of heart and be able to

advance towards realizing its full potential. Thank you, Sir.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Brindaji. Now, Shri N.K. Singh.

SHRI N.K. SINGH (Bihar): Thank you, Sir. It is all very difficult to follow after the very
passionate and very cogent speech made by Brinda Karatji. But, | think, whereas | agree with her on
some points, there are others where | have somewhat different perception. Having been involved in
budget-making myself, Sir, the Budget-making is almost like a war and in terms of various options
and opportunities and from this point of view, | wish to recall a very famous quotation of Napoleon
when he said, "'l have plenty of clever generals; just give me a lucky one.” This Government could

not have asked for better in the recognized talent of the Finance Minister, and, of course, his luck.

How else can one explain a credible balancing, for instance, of the difficult choices between
inflation and growth in terms of path of fiscal consolidation, in terms of adhering to social sector
provision and, of course, Sensex recognizing at the end of the Budget by showing an upward trend.
If one were to do a Bollywood script, this could, of course, will be a perfect end. However, Sir, for
the reasons which | will come to later, this may prove to be an elusive happpy end. Before | come to
that, let me point out some three critical positive features which are recognized in the Budget. First

and foremost, two years before, | had spoken in this House on the artificial hiatus between Plan and
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Non-Plan, between capital and revenue expenditures. Not all expenditures, on the Non-Plan
particularly, that which goes, for instance, for maintenance of assets or, for instance, on the capital

revenue account, which goes in grant for education, can be regarded as unproductive.

I must compliment that the Budget has begun to take credit for the revenue expenditure which
could be considered to be productive and, hopefully, the reclassification of Government accounts will
continue to make this positive growth. Second, Sir, on conditional cash transfer, | was on somewhat
more different take. | entirely agree with Brindaji that this is not the substitute for the other poverty
alleviation programme which the Government must pursue. But | think let us not borrow from
Columbia or from Brazil or what is happening in other parts of the world. Let us borrow from the best
examples, what is available in States in India, and | think that | must compliment the Finance Minister
that what Bihar had begun is what is popularly known now as Nitishnomics in terms of giving
conditional cash transfer for bicycle, for school uniforms, for purposes of Kerosene and coupons for
food, this has proved to be a great success. So, | compliment in not borrowing from examples of
other countries but examples of what are the best practices prevalent in India and replicating them to

cover the whole of the country.

| wish the Planning Commission would listen to the Finance Minister a little more and instead of
perpetuating the 139 Centrally-sponsored schemes, many of which are duplications, or many other,
they would look to an amalgamation of schemes and be able to follow the best practices with States,
based on their local experience. Third, | think, | agree that the Finance Minister certainly in the
Budget is going way beyond a mere accounting exercise in terms of putting back on the table some
areas of economic changes which were lying for quite some time in the cold storage and hopefully
will now see the legislative action in the coming months. Having said this, | have an overarching

concern with the Budget.

The Prime Minister in reply to the Motion of Thanks to the President and in response to some
remarks made by my distinguished colleagues here, Mr. Sitaram Yechury and Mr. Raja, said and |
quote from the Prime Minister's reply. The Prime Minister said, "Having had something to put in

place that so-called new liberal framework, | plead guilty to that charge.” There is a dichotomy if not
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a contradiction between a neo liberal philosophy to which the Prime Minister confesses himself to be

guilty with the agenda, an inclusive agenda, purported to be the driving force in the Budget.

Sir, | was recently checking up the definition of what is neo-liberal economy means and | came
across yesterday a startling new paper in which neo-liberal economy is being defined as follows and |
quote from that work, with your permission, Sir. It says, "Neo-liberalism is a set of economic policies
that have become widespread during the last 25 years or so. Although the word is rarely heard in the
United States, you can clearly see the effects of neo-liberalism here as the rich grow richer and the
poor grow poorer..." Around the world, neo-liberalism has been imposed by powerful institutions
like the International Monetary Fund, the World Bank and the Inter-American Development
Bank...the capitalist crisis over the last 25 years with its shrinking profit rates, inspired the corporate
elite to revive economic liberalism. That's what it makes it 'neo’, namely 'new'.” | am sure looking at
this quotation; this is not what the Prime Minister could have meant when he pleaded himself guilty to
the charge of being a neo-liberal economist. | now, Sir, come to some other issues which in my first
part, | called it creative accounting engineering. | do not call it accounting jugglery because the
numbers are transparent and there is no fudge in the numbers. First let me look, Sir, at the colossal
amount of under-provisioning. First, the Budgetary support for the Central Plan has increased by
only 12 per cent when nominal GDP had grown by 14 per cent. Numbers and subsidies are not

credible. There is a gross under-provisioning for subsidies.

The actual subsidy Bill for 2010-11 turned out to be Rs. 48,000 crores higher. The Budget
seeks, in fact, a reduction in oil subsidies from Rs. 38,000 crores to Rs. 23,000 crores at a time when
oil prices seem to look up. And a drop in fertilizer subsidy from Rs. 55,000 to Rs. 50,000 crores when
agriculture apparently is an important focus area of the Budget and food subsidies are being kept at
Rs. 60,000 crores at a time when the hon. President in her speech, the Prime Minister and the
Finance Minister all eluded to bring in the Food Security Bill to the Table of this House. Similarly, on
NREGA, it has been kept constant at Rs. 40,000 crores even though now there is a linkage of
NREGA to the consumer price indices. Similarly, on Education, on Sarva Shiksha Abhiyaan, the

40 per cent increase in SSA, there is actually only a 10.5 per cent increase over last year's estimate.
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Agriculture, Sir, is a shocking story because while the Finance Minister has no doubt invoked the
blessings of Lord Indra, he has in fact, with his modest allocation left the agriculture in charge of

agriculturists invoking the blessings of Lord Indra.

The allocation for agriculture is far below expectations. For instance, a mere Rs. 400 crores for
rejuventing the entire Eastern State into a second Green Revolution is really, if you ask me, a
laughable allocation. Even a State like Bihar which has a robust plan for agricultural revival, the total
seed replacement programme with a reach of credit to rural areas to moving off into rainbow
agriculture, Bihar alone, Sir, would need not Rs. 400 but Rs. 4000 crores. This is not to speak of the
other necessity of money for downstream development of agro processing industry. The Ethanol
industry in Bihar is crying for the support of the Central Government in the Presidential assent and
remains pending. The allocation in fact, for Agricultural Ministry has actually gone down by 0.2 per
cent as compared to last year's Revised Estimate and there has been a 9.4 per cent decrease in food
and public distribution Ministry allocation. In fact, Sir, Agriculture requires more fundamental action.
The far-reaching recommendations, Sir, made by my distinguished colleague in this House, Prof. M.
S. Swaminathan when he had given the National Commission on Agriculture lies in limbo and gathers
dust. The two most important recommendations of the Swaminathan Committee Report on Market
Price Stabilization and Agricultural Risk Fund gather dust and needs to be revived. Connected, Sir,
with this gross under-provisioning is an excessive optimism on revenue numbers. Budget projections

Sir, are based on the best-case scenario.

The Medium Term Fiscal Plan projects a nominal GDP growth at 14 per cent of 2011 and 2012.
Real growth is expected to be nine per cent. This implies that inflation is projected to be just five per
cent less than 50 per cent of the average inflation which we experienced last year. There is something
very unrealistic therefore, about these numbers. The Finance Minister also assumes a 40,000 crore
revenue from disinvestment when only 20,000 crore was realized in the current year, a number
against suspect. Since he will not have the advantage repetitively of the unexpected windfall gains of
3G, non-tax revenues will remain more or less constant and therefore, the right growth of revenue is
projected to be 18 and 20 per cent who are already with very high levels of experience this year, may
turn out to be somewhat over-estimation. Therefore, Sir, both on account of significant under
provisioning and excessive optimistic revenue, the path of fiscal consolidation laid down in this

Budget looks suspect.
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Conversely speaking, if the borrowing requirement is significantly higher than 3.43 lakh crores,
it would lead to classic crowding out effect, which the Government would like to avoid. Therefore, my
thrust and contention is that the path of fiscal consolidation, on account of gross under provisioning
and an excessive optimism is based on the best case scenario and makes those numbers somewhat

suspect.

I, now, come to the key challenges, which remain under-addressed in the Budget. In my view,
these are nine political under-addressed challenges. First is, redressing growing income inequality.
The Treasury Benches repeatedly inform this House, in response to many questions, that the income
inequality has not grown. They come up with statistics to show that income inequality has, in fact,
remained static. Yesterday, | did some work on how the income inequality had behaved. To my
surprise, the International Monetary Fund, which is the temple of neo-liberalism, had just done a
paper in 2010, entitled, and it is a very interesting title, 'India is the Rising Tide Lifting All Boats'. This
is the title of that IMF paper. And, what conclusion does that IMF paper come to? Unfortunately, it
comes to a conclusion that the gini coefficient has risen from 0.303 to 0.325 for the entire country in
the last decade, from 0.285 to 0.298 for the rural areas, and for the urban areas, much worse, from
0.343 to 0.378. There cannot be a more devastating evidence to suggest that the income inequality
in the last ten years has, unfortunately, grown significantly. And, this is a very sad conclusion to

come to.

Second, there is a lack of coherent strategy for the development of backward regions. The
case for a coherent strategy to address the backwardness of the Eastern India, especially Bihar, is
compelling and reasonable. A cardinal principle of fiscal federalism is political neutrality in policies,
particularly when this comes to devolution of funds. Just like my friend, Yechury, | was going through
the statements, submitted with the Budget, on the revenue foregone document, which is a very
interesting document. | find that the territory-based revenue foregone for North-East, for Sikkim, for
Himachal Pradesh, for Uttarakhand, for J&K, put together, for this year alone is more than Rs.
20,300 crores, consisting of income tax, excise tax, customs and corporate tax. No doubt, these
regions deserve special treatment, which they have. But compounding the loss, over the life of this,
comes to a grant of Rs. 125 thousands crores, given to these special regions. In relation to Rs. 125

thousand crores, transferred to these special regions, Bihar's plea is for a similar treatment, given
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the bifurcation of the State, given the period disasters that it faces, given the fact that it is now
strapped of raw materials, is a compelling and rational one, and, hopefully, we will receive some

degree of empathy from the Finance Minister and Treasury Benches.

Third, Sir, the Finance Minister was expected to articulate a policy designed to bring down the
current account deficit to manageable levels. Even the Reserve Bank has expressed its worry over
the current account deficit of 3.5 per cent of the GDP in 2010-11. The another thing that is equally
worrying is that the export-import ratio of India's merchandise trade has come down from 64 per
cent in 2010 to 86 per cent in 2011. A ballooning of the balance of trade deficit to the size of 13 per
cent of the GDP is also equally challenging and unsustainable. Apart from the current account deficit,
the mode of financing the current account deficit, which is confessed by the Finance Minister in his
speech, and brought out in the Economic Survey, is an equal challenge because doing by reversible
volatile FIl flows is putting the country to a path of uncertainty. Therefore, how to bring down the

current account deficit through a coherent strategy, deserves high attention.

Sir, the fourth challenge is, and this is a challenge which many have addressed - how to
manage high and persistent inflation and inflationary expectations? The Economic Survey, Sir, has
been candid. It confesses that due to the high incidence of inflation, 40 million people may have gone
back deeper into poverty. As some people come out of poverty, some others go back into poverty.
Is there a mitigation strategy for this? Or, are we, Sir, re-enacting the Greek tragedy of the myths of
the Sisyphus - when you begin to roll the stone up to the mountain and as you reach the mountain,
the stone begins to come down. As people come out of poverty, more people are going into poverty.
They will be inflictioned or burdened by the rising inflationary pressures. Sir, the Reserve Bank can't
do any better. They have done six rounds of liquidity tightening. Interest rates are high, investment
sentiments are low and rekindling an investment-led growth pose equal challenges. We need, Sir,
not have a mere dependence on exogenous circumstances turning favourable, but a more credible
response on inflation, which can, genuinely, improve supply side elasticity and can meet the growing

disequilibrium between demand and supply.

Our fifth challenge, Sir, is the fiscal consolidation. What is important is not merely achieving
numbers, but the quality of fiscal consolidation is equally important. The Economic Survey alludes to
this. You will not be able to have a replication of this year's windfall gains again for the next

year - the quality and outcomes of public expenditure, and a central Strategy from a credible fiscal
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consolidation strategy, not merely by knocking out subsidies, under providing and making unrealistic

projections on revenue estimates.

The sixth challenge, Sir, which he has taken upon himself and | commend him for pulling out a
whole host of legislations from the cold storage and this is something to which | commend the
Finance Minister's ability to take on this risk. Hopefully, Sir, there is a time frame in which these Bills
will see the light of the day. Hopefully, the Finance Minister will be able to get bi-partisan support. If
you ask me, frankly speaking, this will test his great ability and his fabled capability of getting a

Parliamentary bi-partisan consensus to get a Parliamentary seal for these Bills.

The seventh challenge, Sir, is the decline in manufacturing sector. Sir, the statistics are really,
appalling. For every quarter, from 2009-10, manufacturing sector has been declining and the latest
estimate has turned into a negative zone. My colleague, Shri Ashok Ganguly, yesterday, had asked a
question which remain under-addressed that what you are going to do to improve the productivity in
the manufacturing sector. What are you, for instance, going to do, Sir, to usher in what the world
now calls the second industrial revolution? This second industrial revolution, Sir, is predicated not on
the kind of the industrial revolution which we have had, which has excessive fossils, fuel and high
energy intensive day, India has a unique opportunity of grasping to a second industrial revolution
based on utilization in low intensive skills, creating manufacturing hubs and creating virtuous circles
on employment from revival of India's manufacturing sector. This requires a strategy. Unfortunately,
Sir, even the far-reaching recommendations of the Manufacturing Competitive Council lies gathering
dust, and is yet to see the light of the day. And how to make that into seeking a new industrial
revolution remains a challenge and hopefully, the Government will come up with a White Paper on

this.

Finally, there are two other points, Sir. First the point is on employment generation. If you look
at the employment data today, you will find that India has a staggering rate of 9.4 per cent rural
unemployment and 10.1 per cent unemployment in the urban sector. These are under estimates, Sir,
because they do not take into account disguised unemployment, they do not take into account
seasonal unemployment and they do not take into account under-employment. There should

be a credible employment strategy, and we would request the Government to come up with a White

34



Paper on unemployment because | think that, today, if you look at the United States, you will listen to
only one slogan - What is Obama interested in? The United States is, quite, a leadership which many
want to follow, he says only one thing - jobs, jobs and jobs. Where is our employment creating 'jobs,

jobs, jobs'? We hope you will come up with a White Paper on employment during this Session.

Two more points and | will end. There is no credible roadmap, Sir, on how to incentivize the
direct foreign investment strategy. Sir, as the US economy begins to look up and that is why there is
a reverse flow of capital on Fll, the emerging markets have lost $ 30 billions. In the last three months,

we have lost $ 3 billion. There will be an era of growing capital scarcity.

What can we do to change the climate of investment where we can begin to have a reversal,
begin to see positive flows of Foreign Direct Investment into the country instead of merely

encouraging Fll volatile flows which are reversible?

Sir, if the Finance Minister wishes to combine continued excellence with luck, if he continues
to want to have a combination of both luck and excellence, then these challenges need to be
addressed, That truly will lead to a happy ending. Sir, | want to end again with something that

Napoleon had said, "You cannot win a war unless you wage one."

The implementation of the Budget will test the Finance Minister and the Government's resolve
to truly wage a war against poverty, against hunger, against growing income inequality and a true

quest for inclusive growth. Thank you, Sir.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you Mr. N.K. Singh. So, you are fond of

Napoleon; starting and eding your speech with Napoleon. Next speaker is, Shri Tarig Anwar.

it TIRF MR (FERTEY) : ITFITETE A2 1Y, Hol | g9 UG A goic TR F41 91 T81 8 3R
1 9 910 1 N & 6 1 el < bl < S91 & A o1 GHTS &, I IR 3191 el ek Bl
21 T w3 S 71 oY o1 iy 90T 7 39 919 7 Soord AT of fF 9eT & A 9 o R
P SI GG T & A1 STBT WH (BT S, IABT B -AHH BT S|

SUTYTIE AE Y, foheft ¥l TRPR BT o) goTc BT & I8 M ATSHT SR I3 &1 AT g2
SR TN 1 YR $T UF WH1 S 8, T & I ST 8 3R TRPBR P 1 of | ISP e Tl &
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3R AT IT foh aRE 9 S 98T &1 W1 BT, S aR § IR ¥ 9RPR 59 YT BT T& Bl
BIRTE BT 21 T8 I 21 2 6 g o 7 1 911 R =1, 31 5l &1 ) i =e s9d
STaeE W1 BN RIPTT &Y T 8.6 TIRTRTT a1 &1 iR goic & |1 7 1 HH1 IS, ST ST 4.8
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MY 1 E9R R 31 E § ST GO 2, SHD! IR BT Al ¢ AR 39 9 7 o «@H
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TIH 36.4 VAT Sledl Foie BT e o, R 21811 2 o 1 & &5 7 24 uiked & saids)
g% 2 9K & Y9eX | 20 TRiere #1 e sl g3 2

P TART T AR &7 21 TAR ST H AN GO IS 8, FP P TH 30 8, Iqb
TS 4, HISARAT & FTavE A, P & 7 5.4 TR & (e SR I $1 775 2, § g9 g i
T2 TR W B I TR B a1Y 3@ 7 Fewayot et et F 59% fog St J3 st el s
T #301 Sit 1 JARGATS S IR 39 & | U 99 F q@Ee 7 1105 TS I9 B 9@ B
TS 21 Giieeer 5 BT A & ol IX SV A [5al T 21 ST a9 9 PN 0T H1 75 39
|TeT 3 ARG 75 BAR TS T I TSR 4 ARG 75 TR DRIg ST 637 1 2, gafory Fiead vu
¥ B fFa &1 39@T o™ Frerm T3 e & 6 it &7 o ofR o1ftre e & & sraeada 2
FART T BT AT 3 S9RT 91 STTeT 8, 98 98 3R SR T & oY Y 817 § TWHR &1
AP | D &I I HT THd 2
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PR FR 6 &1 H, 39 WRGR 7 1 7viy fora 2, o 7= oft 7 goe # < wag™ w9 8, &
AT § [ ST ¥ OR% 1 A1) 39 9% & Soie 9 SRS adar & [oY ST 23.3 URrerd &1
TSR BT TS B Rural sector § ART FHT0 MU & 7109 ¥ B8R 97 &1 AR oo BT DI
T TET 21 39 87 A fl BT 10 TR FRIS I BT gig BT TS 21 Backward Region Grant Fund
oY 35 URHC BT IF I B1 115 21 SHRT @& Inclusive growth & SR 3T STTHT & ARIBR] F ST 5
ERREISINEEESEANAET IR

R, AR BT 910 A g% A Hel| I8 FET 8 [ &9 o1 » Bai 3 et o & ok 59 59 o
e % fod A thaer o &, O 89RT &9 39 91 W g1 A1feT & fohd ove 9 &9 S9a! aftres §
3Tferd AaT TR Fhd B, STd] TETIdl B Thd &l TAR] TRBR o1 4t 7 = TET 8, S99 89 N
PTG F TIb 1 PH TE5GH P &1 89 A1 A TN TR 8, S [FE @1 AFil dH
TEARIT 911X, 39 f9eed ¥ ol Bl 8, 3761 Y B B A19edSdl 21 39 G2 § B89 SoM &
T foy w31 Sff <1 a1 of1 81 9159 189 & g 981 WX 9gd $© Bel TA1 8| I8 9 HL1 § b IR
1SS ¥ M M g1 BT € 3R 99 WR P T =MV 39 forg § Fwwr g o
Ui wetl & FHd 9T 8, 98 Th BRI B FhdT 21 b $HG FRI-I Agricultural
products; short supply; marketing; distribution BT BT ﬁg? PR BT ATALIHAT 2l ?{Eﬁ'Qﬂ IR
TUY-2 BT TRHR 1 1 i frg, fmami o1 S amaR) Ied Y, # s g 6 98 W smawas
off, FIF AN FY F IR BRI off 72 &1 fh 9, ITH! P T T A HXA & 7 T8
ATTTIF HEH o1 7 I ATHRT TALT e I Sl

9P T 1 ST artificial illegal hoarding BT €, S9% BRI &1 TR # A1 61 HHI STl
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IRPBR & gRT AT I THR b gRT N N FaflRa St 8, Sawt o oy T8 o+ o1 SRR
oy =fev, a8 T2 fradT 81 3R 89 39 A1 B 1 S1dh B Fhd 8, O 89 39 Sid DR BT B
HAT AR

TET R BIEATEOR &1 91d B! T8 2, T8 Fe1 21 S9H dal 747 2 fF T BPL & 1 & AN &,
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T INE I e T ! el 2 (FEEE).

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your party has one more speaker. Can you

finish by 10'clock?

SHRI TARIQ ANWAR: Yes, Sir, | will finish in two minutes. I91€ H HIRT SIINTT §=IRTHE &1
9 M HEI R B, I8 31 2 5 99 9% TR 919 SRR & g oifael I8! 8N, 99 a% &9
ST TR BT WAL 2T B UTg| #)T O # AR IS 9 e @ T suhgdeR & "Mt
Y AW T3 &b oY 1ot Sorl SToxd] o1 A FHMT BRI 7815, g9ic § %ol & &5 7 Jhicdd
ISURIT 31T renewal energy sourcesaawﬁgwwﬁﬁﬁ%mw@ (Wﬂ"ﬂﬂ?ﬁ) g o
P AR 99 & 10, 39 foen 7 ft 7ifRar I I BN ARISY, 9T 6T 31919 B, $9eTY H
A9 FIgTE S BT AT a1 B TS| FHT BT G

TS & TR A AN A $e1 8 [ TRBR 7 aree1 b foan & 5 76 97 B 31 9
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri Shashi Bhusan Behera.
SHRI SHASHI BHUSAN BEHERA (Orissa): Sir, it's a very important occasion.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, there will be lunch break for half-an-

hour. The House stands adjourned to meet at 1.30 p.m.
The House then adjourned for lunch at one of the clock.
The House reassembled after lunch at thirty six minutes past one of the clock,
{THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair]

SHRI SHASHI BHUSAN BEHERA: Thank you, Mr. Vice-Chairman, Sir, that you gave me the
opportunity to participate in the Budget discussion prior to lunch. Sir, certainly the Budget discussion
is a very important parliamentary exercise. During the past two days, we have discussed many
things, and senior leaders like Ravi Shankar Prasad, Brinda Karatji and N.K. Singh have put very
important suggestions and observations of their own. Sir, ours is a country of 1.2 billion people. The
Congress Party has got the maximum opportunity to rule this country, whether as a single party or

with allies.

The present Finance Minister, Mr. Pranab Mukherjee, dada, has presented the Budget six
times in this Parliament. This is the sixth time when he has presented the Budget. In my observation,
the Budget is prepared with the influence of the corporate sector's influence. What is the result look
out the present economic scenario of this country? Sir, 77 per cent of the population's per day
expenditure is twenty rupees only. This is the position where we have reached after 64 years of
independence. If we think of education, 33 per cent are still illiterate. If we think of health care and
other things, we are much behind even many smaller countries of the world. Still health care is
inaccessible to the mass tribals and poor people living in rural areas. And, if we look into the Budget,
that has been presented by the Finance Minister, if we think of healthcare sector, the expenditure on
health is managed only to the extent of 26 per cent by the national Government, the rest of the 67 per
cent is managed by private household expenditure. So, the common people are spending from their
own pocket on the health care; the Government is confined only to 26 per cent and one odd per cent

is being managed by external assistance.
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Sir, along with health and education, agriculture is the most neglected sector since 1947. If you
can assess the scenario of the farmers’ plight, 2,50,000 farmers had committed suicide till 1997. You

can be sure that the figure is certainly higher in 2010.

Sir, as per the NCRB data, some 17,638 farmers committed suicide only in the year 2009. This
is because of * negligence of agriculture sector by bad governance and poor fiscal management.
Fiscal management is a very important aspect of our parliamentary form of governance. Fiscal
management can improve our economic growth and it can reduce the inflation. But we are never
thinking on that side. We are not looking at the production side. Production also declined, though we
are giving emphasis on agriculture. Over the years, the production of rice and wheat declining. There

is a decline in foodgrains production.

The Budget allocation for agriculture is very miserable. | am going back to the figures of 2009~
10. The amount of Rs.10,527 crore was allocated for agriculture sector and allied aspects like
irrigation and other things. In 2010-11, it was Rs.12,836 crore. This is an increase of only 11 per cent a

year after.

We think of rural development. But what is the allocation for rural development in the Budget?
In the year 2010-11, only Rs.60,000 crore were allocated for rural development. That's only 15 per
cent of total Budget allocation. From here you can assess how much importance you are giving to
the rural development. Eighty-five per cent of the population live in the rural areas. This is the distress
faced by the rural India, which is the real India. And we are neglecting it. The real India is still

neglected.

The Agriculture budget should be enhanced to a limit so that it can cover up the negligence
made in the last 64 years. The Government should try to cover the negligence of the last 64 years. In
five years it should be projected accordingly to improve the performance of agriculture sector. For
this, we have to develop the infrastructure side of the agriculture and social sector side of the
agriculture. Nothing has been pledged in this Budget for the improvement of agriculture
infrastructure. With such a meager allocation, we cannot go for better infrastructure development

and we cannot think of social sector development of farmers in agriculture sector.

What is the net result of this year's fiscal management? The Budget of 2011-12 is the most
cruel budgetary blow to the middle classes. There is nothing in it for the middle classes, the poor
people, and the salaried section. They will have to pay more for the essential consumer goods and

health care. Nothing has been taken care of in this Budget. Instead you are cutting the allocation

*Expunged as ordered by Chair.
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from fuel, fertilizers, and food sector. Price rise is there. On the one hand, food inflation is growing.
On the other hand, you are cutting subsidy from food sector. This is very unrealistic. You have
planned to reduce the fiscal deficit to 4.06 per cent of the total GDP. To do so, the Government is
thinking of borrowing from market. We are still a borrowing state; we are not self-sufficient; and we
are dreaming that we will become a self-sufficient economy. No specific steps have been taken to

curb inflation.

Two major issues are corruption and black money. We have a callous attitude towards them.
These are the two major factors which are cause of concern for our economy's growth. We never
think of how to eradicate corruption. The latest revelation of corruption of the present Government is

very*.

People talk of 2G spectrum scam; people talk of CWG scam; people talk of other scams; and,
people talk of deposits in foreign banks. These big amounts in our economy are being wasted in an
anti-people way. So, that is not coming to the benefit of the people. It does not address poverty of
the people. Sir, because of the ensuing elections in five States, the Government has placed this
voter-oriented Budget. Moreover, | think, it gives support to the Congress-ruled States. It will be
correct to say that this is an election Budget. It's a sweet-coated Budget, giving some small reliefs to
farmers, weavers and salaried persons. So, this cannot encourage economic growth. This cannot

reduce inflation from which we are suffering.

Sir, | want to speak of one more thing. Sir, | would say that this is a Budget as mahakal fal. Mr.
Pany is looking at me. There is a fruit in Orissa called mahakal fal which looks very bright and red in

colour. But, it is not meant for human consumption. This Budget is like that. This is like mahakal fal.

ft TgARTET WIftT (ST AT IS T BN B T < Gl 27 (G, .

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Pany, don't interrupt. 212 'Ji:&'UT\_rﬁ', I
T Please continue. ... (Interruptions)... Mr. Pany, please don't interrupt. ... (Interruptions)...
NI ?’IQ . (F9dT)...

sft TEARTE UIftr: ¥R, 77 e 81 §7% advisor T BET AT fF 3FR HIUH H1 ST 53,
A1FHRIT A ...(FaEM). .

SHRI SHASHI BHUSAN BEHERA: Sir, this is unrealistic in nature.

*Expunged as ordered by Chair.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Shashi Bhusan, your party has one more

speaker.

SHRI SHASHI BHUSAN BEHERA: Sir, | will take 2-3 minutes. This is how we are thinking of
inclusive growth. This Budget is like mahakal fa/ and it has nothing for poverty eradication and
nothing for economic growth. Sir, | doubt the inclusive growth plan of this Government. This Budget
offers no cheer for middle class, poorer sections and even salaried employees. Millions of tonnes of
buffer stock of foodgrains have rotten due to lack of storage facilities. This Government is unable to
provide storage facilities to preserve the foodgrains which have rotten, but, not given to hungry
people. This is the state of affairs. Food inflation and rising prices are sky-rocketing. So, there is
nothing to speak of. So many times, this has been discussed in this House. There is no job creation -
neither in agricultural sector nor in industrial sector. So, there is massive unemployment ...(Time-
belf ring)... in this country. So, because of decline in manufacture growth, there is infiltration by

foreign manufacturers.

Sir, one minute please. | am concluding. Sir, in industrial sector also, the public sector like
BHEL is in a helpless position because the foreign companies from China are also selling the
components in our country. So, this type of infiltration of industry should be checked. Sir, | am
talking of Orissa. The backward States like Orissa are being neglected thoroughly in this Budget
presented by this Government. Sir, this time, they have enhanced 20 per cent tax on iron ore. Sir, if
this iron ore taxation is shared with the State Government, Orissa's economic growth will improve.
Sir, Orissa is thickly populated with Scheduled Castes, Scheduled Tribes, OBCs and other
minorities. It comprises more than 85 per cent of the population. So, improvement of this region
comprising backward population ...(7ime-bell rings)... must be supported by the Central Budget.
But, nothing has been reflected in this Budget. So, | am disheartened with this Budget. | am not
hopeful that this Budget will eradicate poverty and help in the economic growth of this country.

Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, next speaker is Mr. Elavarasan. But, Mr.
Rajeev Chandrasekhar has requested that since he has to go early, | am allowing him to speak. You

please take 5-7 minutes because in 'Others’ category, there are 14 speakers.

SHRI RAJEEV CHANDRASEKHAR (Karnataka): Sir, thank you very much for allowing me

to speak. Sir, at the outset, let me compliment the Finance Minister for a speech that has a clear and
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precise articulation of the challenge facing our economy and country, including the mention of

endemic phenomenon of corruption for the first time.

Sir, my colleagues have spoken about various aspects of the Budget. So, let me quickly speak

about the issues of governance.

In the Budget speech, referring to these instances of corruption, the Finance Minister said,
"We have to seize in these developments, the opportunity to improve our regulatory standards and
administrative practices. Corruption is a problem that we have to fight collectively.” Sir, | agree with
him and so will the rest of the House. But, Sir, corruption is not the problem. Rather, corruption,
nepotism and special interests are the symptoms of a deep-rooted malaise in our Government
system that is threatening to dismantle and derail the concept of public life and democratic

Government that our founding fathers envisioned.

Sir, the need to usher in better governance is not an academic issue nor is it only about
morality and probity in public life. Good governance has very tangible benefits in terms of money. It
improves fiscal position of Governments and allows them to spend more on the needy in the country.
It also creates a far more sustainable and prolonged growth cycle by creating a investment
environment. A good example of benefits of good governance is the recent windfall of Rs.1,40,000
crore that accrued to the Government through the 3G auction despite pressure and lobbying from
many quarters, including business leaders. This amount of Rs.1,40,000 crores represented 14 per
cent of the total Budget outlay, which the Finance Minister himself has recognized, has helped in the

faster fiscal consolidation last year.

Sir, let me draw the attention of the House to interesting language in the Economic Survey
authored by the Finance Minister's Economic Advisor Shri Kaushik Basu - "For India to develop
faster and to do better as an economy, it is important to foster the culture of honesty and
trustworthiness.” It also states - "Hence, to cut down on corruption and pilferage, we have to
design policies in such a way that there is no incentive for ordinary citizens and the enforcers of the

law to cheat.”

Sir, the problems of governance arise from the issue of unfettered discretion - unfettered
administrative discretion in dealing with public assets and unfettered administrative discretion in
doling out Government contracts and spending with very little oversight and if there is oversight,
failure and compromise of oversight institutions like independent regulators, leading to repeated

instances of public policy and regulators captured by vested interests.
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Sir, the current telecom scam is such an example of compromised regulators, public policy
captured by vested interests and administrative discretion being used to the fullest to benefit some

private interests.

Sir, let me propose the solutions as well. The solutions are obvious. The Finance Minister must
usher into the Government a value for money culture - a culture that reinforces the truth that
Government is only a trustee of public money and assets. The spending of this money and the
handling of public assets must always pass the test of national good, and not the misused public

interest argument that is often used to give scarce national assets to private interests.

| would propose a four-point strategy for the Finance Minister to counter corruption. Firstly,
there should be statutory disclosures by all Government Departments on commercial decisions.
Disclosures are the best way to keep Government Departments honest. Knowing that their financial
decisions are available for media and people to scrutinize is a great way to encourage honesty.
Secondly, there should be more effective Finance Ministry oversight on all commercial decisions
relating to spending, contracts and public assets. Thirdly, increased use of technology for ensuring
better disclosure and expenditure management and the Budget refers to the TAGUP's Report. And |
would recommend that the expenditure information system recommended by TAGUP be
implemented. Fourthly, we should have a re-look at this whole concept of independent regulatory

institutions.

Sir, let me dwell a bit on the last issue of regulators which the Finance Minister has touched

upon in his speech and the Prime Minister also spoke about last year.

In recent years, independent regulators have become parking spots for retired bureaucrats.
Independent regulators should not and cannot be another layer of bureaucracy. We must create
motivated, public service-oriented and specialised people who want to serve as independent

regulators.

Sir, telecom is a classic example where very poorly equipped people or people with
questionable integrity were put as regulators and they had presided over the public policy which is
captured by vested interests. The Supreme Court has also recently said that the CVC need not be
chosen from retired bureaucrats. Creating a set of credible regulatory institutions is one of the most
important requirements of delivering governance and improving the state of governance. In the words

of a contemporary Indian historian and | quote:

"We have to repair one by one, the institutions that we have inherited and build new ones to

help us meet the challenges of the coming years."
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Sir, let me end by addressing two specific Budget requests to the Finance Minister. The
service tax on health service providers will have an impact of raising health costs across the board by
five per cent. In a country where health delivery by the public health system is still very patchy, this
service tax is being increasingly referred to as "misery tax". | accept the basic logic of ensuring all
services to be under the service tax. But | would urge the Finance Minister to exempt health till such

time the Government is able to target and exempt the poor from this additional cost.

Lastly, before | conclude, | want to raise the issue of "one rank, one pension” for our
veterans. | feel disappointed that, as a nation, we are seeing a need to have this discussed in
Parliament. These proud men and their families have served our nation selflessly with a certain belief
that the nation and its people will look after them when it comes to their turn to be looked after. At a
time, when there are visible signs of crony capitalism and hundreds of thousands of crores of
largesse and benefits being given to vested interests, how can we look into the eyes of these
veterans and deny them their legitimate demand quoting budgetary constraints? | would urge upon
the Finance Minister let not a few hundreds crores of rupees come in the way of our duty to help
these men and their families. | hope the Finance Minister and the Defence Minister will respond to this

plea. Thank you, Sir. Jai Hind.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Thank you, Chandrasekhariji, especially for

adhering to the time. Thank you very much. Mr. Elavarasan.
SHRI A. ELAVARASAN (Tamil Nadu): How much is the time, Sir?
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You should also adhere to the time.

SHRI A. ELAVARASAN: Hon'ble Vice Chairman Sir, | thank you very much for giving me this
opportunity to speak on this discussion on Budget (General) 2011-2012, presented by our Hon'ble
Finance Minister. Sir, in this budget, there is no proposal either for the progress of farmers, or for
improving the standard of living of the middle class, or for the welfare of the poorer sections of the
people, or for the empowerment of educated youth to be self-employed or for the improvement of
the livelihood of youth. It really causes distress to graduates like me. Sir, at the same time, this
budget has helped only the industrialists, the entrepreneurs, and the corporate sector. This budget is

beneficial only for millionaires and it intends to help the rich to become richer.
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2.00 P.M.

Sir, the prices of all commodities are skyrocketing. The price rise is threatening entire India. It
is frightening for the poorer sections of India. People are suffering a lot due to this price rise. Hon'ble
Vice Chairman Sir, in Tamil Nadu, one kilogram of rice is distributed for one rupee through Public
Distribution Shops. On the contrary, salt, which is essential for preparation of all food items, costs
Rs.9 per kilogram. The price of a matchbox is Rs. 3/. | would like to compare the prices of certain
commodities prevailing last year with prices in the current year. The price of one kilogram of tamarind
last year was Rs.40 and this year, it is Rs.90. Chillies cost Rs.65 per kilogram last year, but they cost
Rs.105 per kilogram this year. Similarly, kerosene's cost was Rs.16 per litre last year and its cost this
year is Rs.22 per litre. Last year, one kilogram of wheat cost Rs.18 and this year one kilo gram of

wheat costs Rs.25.

Vice-Chairman Sir, therefore, | would like to know the reason for this price rise. What steps
have been taken by the Government to control and prevent price rise? No initiative was announced in
the budget to control price rise. The Public Distribution System has to be strengthened to control
price rise. All food materials have to be distributed through Public Distribution System. Price of petrol
has to be reduced. Pricing of petrol has to be regularized by the Government. The duty on diesel has

to be abolished. Hon'ble Deputy Chairman Sir, Rs.12,57,750 crore has been allocated in this budget.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Mr. Elavarasan you can continue after

question hour.
MR. CHAIRMAN /in the Chair
ORAL ANSWERS TO QUESTIONS

NGOs from Jharkhand reciveing grants-in-aid

from the Ministry

*201. MS. MABEL REBELLO: Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be

pleased to state:

(a) whether many NGOs from Jharkhand are receiving grants-in-aid from the Ministry for

various schemes;

(b) if so, the details of NGOs and amount of grants-in-aid paid to them during the last three

years, scheme-wise; and
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